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1
SBICAP Trustees Company 
Limited

18-Oct-21 67,52,72,806                                          67,52,72,806             Financial Claim NO NO NO 27.30%
- - - -

2 Uniply Décor Limited 23-Mar-22 1,19,00,00,000                                       1,19,00,00,000          Financial Claim NO NO NO 48.11% - - - -

Total 1,86,52,72,806                                       1,86,52,72,806          
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CLAIMS

Annexure - 4
Name of the corporate debtor:                             Uniply Industries Limited
Date of commencment of Liquidation:                                         3-May-2023
List of creditors as on :                                                                  27-Mar-2025
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